
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTION NO. 250

TO BE ANSWERED ON 24th JULY, 2024

ONE NATION ONE RATION CARD

250 SHRI JAN ARD AN SINGH SIGRIWAL

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION aPftm

wi+, ©Ta siT aT#XfM fqHpr git be pleased to state:

(a) whether the Government has launched One Nation One Ration Card (ONORC) plan in the
country ;

(b) if so, the salient features thereof;

(C) the number of Ration Card holders in the country, State-wise including Bihar;

(d) the number of ration card holders whose ration card have been linked with Aadhaar, State-wise
including Bihar; and

(e) the status of supply of food grains to these card holders under the ONORC scheme, State-wise
including Bihar?

ANSWER
MINISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC

DISTRIBUTION

(SHRIMATI NIMUBEN JAYANTIBHAI BAMBHANIYA)

(a) and (b): Yes, The nationwide portability of ration cards, popularly known as One Nation One
Ration Card (ONC)RC) has been implemented in all 36 States/UTs. After the successful
implementation of the end-to-end computerisation of Public Distribution System (PDS) operations in
all States/UTs significant progress has been achieved in the realms of digitization of ration cards,
computerisation of supply chain management, installation of electronic Point of Sale (ePoS) devices at

Fair Price Shops(FPS) across the country, availability of online grievance redressal systems,
transparency portals in all States/UTs etc. Buoyed by the technological progress, the Departmult
initially implemented One Nation One Ration Card (ONORC) plan in August 2019 with 4 states and
by the end of June 2022, it was operational across all 36 States/UTs of the country. Since its inception
more than 144 Crore portability transactions have been recorded under the ONORC plan, which
includes both inter-State and intra-State transactions, ensuring the food security of more than 80 Crore
National Food Security Act 2013 (NFS A) beneficiaries in the country.

ONORC initiative is proving to be beneficial especially to the migrant labourers, intemally
displaced persons (IDPs) etc. who frequently change their place of dwelling in search of temporary
employment. Under the initiative, the NFS A beneficiaries are empowered to lift their entitled
foodgrain from any Fair Price Shop (FPS) of their choice, anywhere in the country, by using their
existing ration card/Aadhaar card with biometric authentication on an electronic Point of Sale (ePoS)
device. ONORC also enables the family members of such migrant NFS A beneficiaries to lift the part /
balance foodgrains on the same ration card, back home (in the village/hometown)
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Further, ONORC has also facilitated the migrant beneficiaries/ family members to choose any
Fair Price Shop of their choice without being dependent on visiting only the tagged FPS in their ration
cards. Such flexibility was not available earlier under the traditional PDS

(c) & (d): State-wise details including that of Bihar with respect to issued ration cards and Aadhaar
Seeding is attached as Annexure-I

(e): State-wise status of supply of food grains to NFS A cardholders under the ONORC scheme,

including Bihar, since inception in August 2019 to July 2024 is attached as Annexure-II.
#####



ANNEXURE-1

ANNEXURE REFERRED TO IN REPLY TO PART(S) (c) & (d) OF THE UNSTARRED
QUESTION NO. 250 FOR ANSWER ON 24.07.2024 IN THE LOK SABHA.
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ANNEXU RE-II

ANNEXURE REFERRED TO IN REPLY TO PART (e) OF THE UNSTARRED QUESTION
NO. 250 FOR ANSWER ON 24.07.2024 IN THE LOK SABHA.
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